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Mr. Shankarnarayan, coquel for the
applicgﬁi. Mr, VG Rgge,icounsel for
respondents. At the requégtkof

Mr, Shankarnarayan aﬁjoufned to
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QA.NO. 531/93 ‘Dated: B8:10,93

Heard Shri P.Shankaranarayan for
the applicant and Shri UVG.Rege for
the respondentsd

The applicant is aliouad to
withdrau the present petition with
liberty to file a revieuw application,
if one is maintainable against the
order dated 9%9%1992 arising out of
the decision in OALNo',' 148/91%
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